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3. Kindly adhere to the speed limits displayed at appropriate locations while entering through security 

gadgets. Members are requested to brief their drivers accordingly. 
 

4. Occupants of vehicles are to be identified at the second Boom Barrier. Members are accordingly 

requested to stop for checking at Boom Barrier-II. 
 

5. It may be ensured that the speed of the vehicle does not exceed 10 kmph till the vehicle crosses the 

last gadget at the Iron Gates. The gadgets are designed in such a manner that they may get activated 

immediately in an emergency. In case the speed of vehicles exceeds the speed limit of 10 kmph, it 

may be difficult for the person driving the vehicle to bring the vehicle safe halt. Impact against the 

Tyre Killers and Road Blockers can cause serious damage to the vehicle and injuries to the 

occupants. 
 

6. Security Power Fence (SPF) has been installed in the entire perimeter of PH Complex. The power 

fence will give a deterrent shock (as per internationally permissible standards) to any person coming 

in contact with the fence. Kindly avoid coming close to the power fence. 
 

7. In case Bollards are being lowered for giving passage to bigger vehicles, the vehicles, which are 

following such big vehicles, should wait till the Bollards are fully raised and clearance given by the 

security official on the spot. 
 

8. Pedestrians are requested not to walk over the security gadgets which are installed on road. It may 

cause grievous hurt in case of sudden activation. 
 

9. Walking on foot behind a vehicle crossing a Boom Barrier is dangerous. The Boom will suddenly hit 

the person, once the vehicle cross the Boom Barrier. Use only pedestrian path near Boom Barrier. 
 

10. Hon‟ble Members are requested to keep their mobile phone‟s Alarm/ Reminder Tones in OFF mode 

to respect the decorum of the House. 
 

    Kindly co-operation of Hon‟ble Members is solicited. 

-------- 

 

No.7121 Legislative Branch-II 

 

The Central Sanskrit Universities (Amendment) Bill, 2023 (Amendment of the First Schedule)  

by Shri Ravi Kishan, M.P. 

 

[Copy of Letter No. 14-1/2023-Skt.II dated 20 July, 2023 from Shri Dharmendra Pradhan, Minister 

of Education, Skill Development and Entrepreneurship to the Secretary General, Lok Sabha]. 

 

The President, having been informed of the subject matter of the Central Sanskrit Universities 

(Amendment) Bill, 2023 (Amendment of the First Schedule) by Shri Ravi Kishan, M.P., recommends to 

Lok Sabha the consideration of the Bill under article 117(3) of the Constitution. 

 


